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ODR 

misQ. A. is filed by the applicant for restorition 

of the O.A.  

It is stated by the id. counsel for the applicant 

that he was sick on 22nd of June, 2001 and was edmitted to 

hospital on 25th of June, 2001, therefore, he could not 

appear before this Tribunal on 27th oi June, 2001. 

 Having considered the submissions made by the ld. 

counsel for the parties, 	the application(M..A.) is allowed. 

the O.A. 3,1 restored to its original file and number. Let 

it be listed on 15,1.2002. 	No order as to costg. 
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